
TH E GAU HATI HIGH COURTATG UWAHATI
HIGH COURT OF ASSAM, NAGALANDT MIZORAM AND ARUNACHAL PRADESH)

No. HC.VII-5tlt997t q 22.1 tA
Smti, Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Couft,
Guwahati.

Shri Pratim Kumar Bora,
Principal Judge,
Family Court-I, Kamrup(M),
Guwahati.

JA
Dated Guwahati, the \Z Septembet, 2024.

Casual leave.

Your letter No. FCG-6/24I30 6 I 24 dtd. 70.09.2024

JT. REGIST RAR ruIGILANCE)

mo No. HC.vII- 51/1997l ol )3 o -123L ta. dated ) tL- o1-ZCopy to:

With reference to the above, I am directed to inform you that your prayer for
casual leave on 11,09,2024, has been granted. The Counsellor, Family Court-I, Kamrup
Metro, and in his absence, the principar Judge, Famiry court-il, Kamrup l4etro wirr remain rn
charge of your Court and Office during your absence.

Yours faithfully,

s4-

(

From

To,

Sub:-

Ref:-

Sir,

Me

1. The Counsellor, Family Court I, Kamrup Metro, Guwahati.
2. The Principal Judge, Family Court-II, Kamrup Metro, Guwahati.

\-/2. The Project Manager, Gauhati High Court.

]T. REGI GIIANCE)


